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9. Karnataka

10. Kerala

11. Madhya Pradesh

12. Maharashtra

13. Manipur

14. Meghalaya

15. Mizoram

16. Nagaland

17. Orissa

18. Punjab

19. Rajasthan

20. Tamil Nadu

21. Tripura

22. Uttar Pradesh

23. West Bengal

24. A&N Islands

25. Daman & Diu

26. D&N Haveli

27. Pondicherry

28. Guwahati Project
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[English]

Schemes for Rajasthan

1601. SHRI PARASRAM MEGHWAL : Will the Minister 
of WELFARE be pleased to state :

(a) whether the Government of Rajasthan has sent the 
proposals of some schemes like Janta Jal Yojana, 
Construction of B.T. Roads connecting 349 Panchayat Head 
Quarter, Community Lift Irrigation Schemes, Overall 
Development of Dungarpur District of Rajasthan State, etc. 
to the Ministry for sanction;

(b) if so, the details thereof and the schemes that have 
been sanctioned so far;

(c) if not, the reasons therefor; and

(d) the steps being taken to clear them ?

THE MINISTER OF WELFARE (SHRI BALWANT 
SINGH RAMOOWALIA) : (a) No, Sir.

(b) to (d) Does not arise.

Creation of New Districts in Karnataka

1602. SHRI K.H. MUNIYAPPA . Will the Minister of 
HOME AFFAIRS be pleased to state :

(a) whether there is demand for the creation of at least 
14 new districts in the State of Karnataka; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR): (a) and
(b) The Government of Karnataka is considering 
reorganisation of districts in the State. However, according 
to available information, there is no demand as such for the 
creation of at least 14 new districts in the State of Karnataka.


